
BEFORE THE NATIONAL GREEN TRIBUNAL 

WESTERN BENCH, PUNE 

ORIGINAL APPLICATION NO. 28 OF 2019 

 

Mr. Tanaji Balasaheb Gambhire                                            …Applicant 

            Versus 

Union of India & Ors.                                                             …Respondents 

 

ADDITIONAL DOCUMENTS ON BEHALF OF RESPONDENT NO. 16 

Sr. 

No. 

Description Exhibit Page No. 

1 Report filed by the Chief Secretary to 

the Government of Maharashtra post the 

Judgement passed by the Hon’ble 

Supreme Court in M/s Goel Ganga 

Developers India Ltd. Vs. Union of 

India in Civil Appeal 10901 of 2016 

and 5157-5158 of 2018 

A 2732-2740 

2 Copy of the Special Leave Petition filed 

by Credai Pune Metro before the 

Hon’ble Supreme Court, wherein the 

Respondent No. 16 is a member (please 

see page no. 1833 of Affidavit in Reply 

by the Respondent No. 16) 

B 2741-2789 
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